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(b) and (c). Orders for the forma-
tion of a new Phones Sub Division,
with headquarters at Palghat, have
been issued.

Cases against officers of Coir Board
59¢9. SHRI M. K. KRISHNAN:

SHRI C. H. MOHAMED
KOYO.

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state:

(a) whether the C.B.I registered a
case as per crime No. 1/73 against
officers of the Coir Board;

(b) if so, who are those officers and
what are the charges framed against
them; and

(¢) whether any of the said officers
arc placed under suspension; if not,
the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI ZIAUR RAHMAN
ANSARI): (a) and (b). The Central
Bureau of Investigation has register-
ed a case for investigation under
preliminary enquiry No. 1/73 against
the Secretary of the Coir Board on
12th January, 1973. The allegations
against him are that he had shown
undue favour to the publicity firm
M/s. Walter Thompson, Bombay now
M/s. Hindustan Thompson, in their
appointment as advertising consul-
tants to the Coir Board, with conse-
quent pecuniary loss to the Board.

(¢) No, Sir, the preliminary enquiry
is still in progress.

Outlay for Uttar Pradesh during fifth
Plan

6000. SHRI NARENDRA SINGH
BISHT: Will the Minister of PLAN-
NING be pleased to state:

(a) whether the total outlay in the
Fourth Five Year Plan for Uttar Pra-
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desh was too inadequate to meet the
basic needs of the people;

(b) if so, the reasons therefor; and

(c) whether Government propose
to keep this aspect in view while
determining the outlay for Uttar Pra-
desh during the Fifth Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) to (¢). It is
true that the outlay of Rs. 965 crores
fixed for the Fourth Five Year Plan
of Uttar Pradesh is not commensurate
with the problems of the backward-
ness of the State. However, the deci-
sion in this matter had to be taken in
the context of the formula for Central
Assistance evolved unanimously by
the Chief Ministers and the resources
for the Fourth Plan mobilised by the
State.

As stated in the Approach to the
Fifth Plan, special consideration will

now be given in the Fifth Plan to the
ward States including Uttar Pradesh.
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